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Present: Sh. R. P. Mehra, counsel for the applicant. 
Sh. Ram Lal Gupta, counsel for the respondents. 

t . 

A; ' 

1. It is reported by learned counsel for the respondents that he has 

been informed by the Department that in writ petition pending 

against the order of this Court, Hon'ble High Court has ordered 

that proceedings in the present execution application be adjourned 

beyond the. date fixed i.e. 25.10.2016. 

· 2. In compliance of orders of Hon'ble High Court, hearing in present 

executions application is deferred to 07.11.2016. 
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